¢l TEM NO. 60 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C No(s). 26543/2015
DR. D C SRI VASTAVA Petitioner(s)
VERSUS

STATE OF U.P. & ORS. Respondent ( s)
(with appln. (s) for exenption fromfiling O T. and perm ssion to
file lengthy list of dates and interimrelief and office report)
W TH
SLP(C) No. 26635/2015
(Wth Ofice Report)

Date : 04/08/ 2016 This petition was called on for hearing today.
For Petitioner(s) M . Prashant Kumar, Adv.
Ms. Ap & J Chanbers, Adv.

Ms. Vi bha Dwi vedi, Adv.
M. Shail Kumar Dwi vedi, Adv.
For Respondent (s) Ms. Archana Si ngh, Adv.
M. Abhi sth Kumar, Adv.
M . Vi kas K. Si ngh, Adv.
M. T. N Singh, Adv.
UPON hearing the counsel the Court made the follow ng

ORDER
Servi ce is compl et e. Ld. counsel for t he appeari ng respondent s
have al r eady filed t he counter af fidavit in bot h matters. Vi ewed
t hus, t hese matters shal | be processed for listing bef ore t he
Honé&#39; bl e Court as per rul es.
(M V RAMESH)
Regi strar

SB



